j 1 TEM NO. 120 COURT NO. 3 SECTION |V

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 4446 OF 2005

MAKHAN SI NGH (D) BY LRS. Appel I ant (s)

VERSUS

KULWANT S| NGH Respondent ( s)

(Wth appl n(s) for seeking addl. docunments and office report )

Wth CGvil Appeal No.4455 of 2005

(Wth prayer for interimrelief and office report)

Dat e: 31/05/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA

( VACATI ON BENCH)

For Appellant(s)/
Respondent : Ms. Kami ni Jai swal , Adv.

Ms. Shom | a Bakshi, Adv.

For Respondent (s)/
Appel | ant : M. Satinder S. Gulati, Adv.

Dr. Kail ash Chand, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Call the matters after the sumer vacation.

(N. Annapur na) (Vijay Aggarwal)

Court Master Court Master



